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. : - : ‘CENTR%L ADNINISTRAFIUE TRIBUNRtf v{f; | |

gﬂﬁ o e - Second Floor,
: , . Cemmerciel Complex,
Indiranagar,

Bangalore-560 038,

Dated:'- 6 JUL 1993

RPPLICATION NO(s), 358 of 1993, -/

’EEljgggz(szﬂ Raghavendra Bhat v/s. ﬁesgonden ;ngaglonal Director, .
pio-Fertirtsér Dev.Centre,B'lore
e : _ . _ and Others,

1, Sri,A.Raghavendrea Bhst,
'S/o.l Herikrishna Murthy,
€/o.P.M.K.Stores,

; . Chemundinager Main Road,

j Cholanayekenshelli,

i 4 : R,T.Negar Post,Bangelore-32,

_ - 2, Brin.S, Negaraja Advocate,

oo Second Flodr,First Cross,

| : No.11 Sujatha Complex,
Bandhinagar Bangalore-g.

3. The Regionel Director,
. Bio Fertiliser. Davelopnent Cantre,
34,2nd Mein,Near Beptist Hospital,
Hebbal Bangalora 550 024,

4, The Director,National 8io Fertiliser
' Development Cantre,Ghaziabad(UP)

5. Secratary to Govt.of Indie,
Ministry ongriculture, :
Deptt.of Agriculture & Co-ﬂparation,
Krishi Bhevan, New Delhi.

6. Sri;T.Singh Birector,Nationsl Bio
Fertiliser Bevalopment Centre,
CGO Complex,Kamslanshrunegar,
Ghaziabad-201002(UP).

7. Sri.M,. 8asudeve Rgo,
Centrsl Govt. Stng.Counsel,
High Court Bldgl,
Bangelore-1,

"SUBJECT:~- Forwardi co iae of the Grdar assed b -
the Ceutrgl dminis;rgtiva Tribugal,Bangalore Banch
Bangalors. '

Please find enclosed hersuith a copy of the ORDER/

STAY/INTERIM ORDER.passed. bg this Tribunal in the above said

applicatien(s) on ,-thft_-_--___-- .
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

f BANGAI.ORE BENCH BANGAIDRE

DATH) THIS THE EIGHTEENTH DAY OF JUNE 1993

Present:

Hon'ble Mr. Justice P.K. Shyassundar ... Vice Chair.an

HOﬂ'ble MI" Vo RamakrlShﬂan LI ] L@‘m [A]

APPLICATIO\I NO.358/93

A. Raghavendra Bhat,

Aged 27 years,

S/o A. Harikrishna Murthy,
¢/o P.M.K. Stores,
Chamundinagar Main Road,
Cholanayakanahalll,

R.T. Nagar Post,
Bangalore-32.

2.

3.

4.

[Dr. M.S. Nagaraja ... Advocate]
Ve

The Regional Director,

Bio Fertiliser Developaeat Centre,
34, 2nd Main, Near Baptirst
Hospital, ‘Hebbal,

Bangelore-24. )

The Dlrector,
National Bio Fertiliser Developnent

. Centre, Ghaziabad [UP],

Union of India represented
by Secretary to Govt.,
Ministry of Agyricalture,
Deptt. of Agriculture and
Co-operation, XKrishi Bhavan,
New Delhi.

Sri T. Singh,

Director,

National Bio Fertiliser Developnent
Centre, OGO Coaplex, Kamalanehrunagar,
Ghaziabad-201 002[UP].

[Shri M. Vasudeva Rao ... Advocate]

. Applicant

..« Respondents -

This application having come up for adaission before this

ORDER

Tribunal today, Hon'ble Vice-Chair.an, .tade the followiny:

ter the .matter was taken up for consideration Dr. i.S.
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by the applicant at Annexure A-9 dated 31.3.1993 seeking reconsi-

deration of his transfer to Laphal my be considered and disposed

off. We are now told that the applicant has gone to Laphal and

assuned the new posting.

vives the Departwent will ensure its disposal within two .months

fras the date of receipt of a copy of this order, a copy of which

be sent to the respondeats iannediately.
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Therefore, if Annexure A-9 still sur-
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MEMBER [A] VICE-CHAIRMAN
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